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(c) the total amount spent by· the 
Corporation during the last three 
years in conducting these cases? 

The Minister o,f Industrial Develop­
ment and Company Affairs (Shri F. A. 
Ahmed): (a) 68. 

(b) In one case the decision of the 
Lower Court was against the Com­
pany and an appeal is pending in the 
Highi Court. In eleven cases the 
findings were in favour of The Com­
pany. 

(c) Rs. 1100. 

Pay-Scales in H.E.C., Ranchi 
1999. Shri P. K. Ghosh: Will the 

Minister of Industrial Development 
and Company Affairs be ,pleased to 
state: 

(a) how many pay-scales are in ex­
istence in the Heavy EngineerinlCor­
poration, Ranchi; and 

(b) the details thereof? 

The Minister of Industrial Develop­
ment and Company Affairs (Slui F. A. 
Ahmed): (a) 73. 

(b) A statement is laid on the T�ble 
of the House. [Placed in Library. 
See No. LT-592/67]. 

Sewage Treatment Plant in Heavy 
Engineering Corporation, Ranchi 

2000. Shri P. K. Ghosh: Will the 
Minister of Industrial Development 
and Company Affairs be pleased to 
state: 

(a) whether the Heavy· Engineering 
Corporation, Ranchi has taken up a 
scheme for Sewage Treatment Plant; 
and 

(b) if so, the total cost of the Plant? 

The Minister of Industrial Develop­
ment and Company Affairs (Shri F. A. 
Ahmed): (a) and (b). The Company 
have a scheme for disposal of sewage 
including industrial wastes. The esti­
matec;l cost of the scheme is Rs. 216 
lakhs and it is to be taken up 1n 
phases. 
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Economy in Railway Operations 
200i2. Shri George Fernandes: 

Shri J. H. Patel: 
Shri Madhu Limaye: 

Will the Minister of Railways be­
pleased to state: 

(a) whether any protest has been: 
made by Class-I Officers of the Indian, 




